
$~CP-1
* IN THE HIGH COURT OF DELHI AT NEW DELHI

+ CO.PET. 329/2011

IFCI FACTORS LTD ..... Petitioner
Through

versus

KOUTONS RETAIL INDIA LTD ..... Respondent
Through Mr. Siddharth and Mr.M.J. Alam,
Advs. for the ex-management.

CORAM:
HON'BLE MR. JUSTICE JAYANT NATH

O R D E R
% 23.10.2019
CA No. 1127/2019

List on 30.10.2019.

JAYANT NATH, J.
OCTOBER 23, 2019/rb

This is a digitally signed order.
The authenticity of the order can be re-verified from Delhi High Court Order Portal by scanning the QR code shown above.
The Order is downloaded from the DHC Server on 18/08/2025 at 00:57:56


